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SHRI BHAIRAB CHANDRA MA-
HANTI; Sir, may I know what is the total of
the metre gauge railway lines for which there
is a persistent demand for conversion into
broad gauge and what is the cost involved of
converting one kilometre of metre gauge into
broad gauge?

PROF. MADHU
Sir, it is a broad Question.

MR. CHAIRMAN: This is not a question
which arises out of the main question.

DANDAVATE:

(Interruptions)

ME. CHAIERMAN: This question
is not arising out of the main
auestion.
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[RAJYA SABHA]

to Question* 20
Shortage of Soda A»h
»3. SHRI R. R. MORARKALt:
SHRI GHOUSE  MOHIUD-
DIN SHEIKH: SHRI

LAKSHMANA MAHA-PATRO:

Will the Minister of PETROLEUM,
CHEMICALS and FERTILISERS be pleased
to state:

(a) whether the high-power Committee
appointed to go into all aspects of soda ash
shortage, has submitted its report;

(b) if so, what are its salient features; and

(c) what steps Government propose to
take to stop the periodic shortages of soda
ash?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILISERS (SHRI
H. N. BAHUGUNAY): (a) No, Sir.

(b) Does not arise.

(c) This will be considered on receipt and
examination of the report which is expected
by the end of January, 1979.

SHRI R. R. MORARKA: May I know what
are the reasons for the current shortage of
soda ash and as a result of this shortage what
has been the increase in the price of soda ash?

SHRI H. N. BAHUGUNA: Sir, the whole
question about the reasons for the shortage of
soda ash is under scrutiny of thi; committee. It
has really been a baffling question. The rate
of production has almost been at par with
1966-67. But the market trends indicate the
hike in price from Rs. 1100}- to about Rs.
3000]-. This concerns the Government deeply
and, therefore, we have taken a number of
The question was actually asked on the floor
of the House by Shri R. R. Morarka.
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intermediary steps even before this committee
sends its report. Firstly, we have decided to
import 20,000 tonnes of soda ash, 10,000
tonnes dense and 10,000 tonnes light, through
the main consumer organisations such as All
India Syndicate Manufacturers Association
and All India Glass Manufacturers
Association. Secondly, we have got 800
tonnes of soda ash released through the
National Consumer Cooperative Federation
for distribution through their network of fair
price shops and Super Bazars in two kilogram
packets so that the housewife and the
washerman whose requirement of thig
particular commodity is very small, can get it.
Thirdly, we have made arrangements .with the
mills to allocate 400 tonnes per month to the
National Consumer Cooperative Federation
for this type of distribution in two kilogram
packets.

. R. MORARKA: May I know
what would be the price of the imported soda
ash and what arrangements are being made to
distribute this imported soda ash to the
public?

SHRI H. N. BAHUGUNA: The As-
sociations have been asked to import it. They
are the various agents of the C.P.C. They have
been given two concessions. On the dense
soda ash, the concessional duty is 5 per cent
and on the light soda ash the import duty is 35
per cent. The countervailing duty is 10 pe;
cent as before. Therefore the price of the
imported soda ash is expected to between Rs.
501- and Ri. 1001 - more than the ex-factory
price of about Rs. 1100)-. That will be the
r.ctual price in the market. As against the
prevailing price in the open market to the
small consumers it even touched about  Rs,
3,000]- per tonne

SHRI GHOUSE MOHIUDDIN SHEIKH:
Sir, it was stated that the shortage of this soda
ash is only because of non-supply of railway
wagons and the raw materials to the factories.
What are the steps that the Government has
taken to meet the shortage of transport, that is,
to supply the wagons to the factories?  Sir,
the other point is that
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to Questions 22

there is no statutory control of price and
distribution in this item. What steps the
Government has taken in this respect? The
other thing is that there is the increased
production capacity. What steps are taken to
increase the production? I want answers to
these three questions from the hon. Minister.

SHRI H. N. BAHUGUNA: Sir, | must at
the outset admit that transport does not appear
to be a reason for this shortage. The factories
have been arguing that way. But we have not
accepted that position, and the expert
committee has been asked to find out the real
reasons behind this type of market trends. If
transport would have been the main reason,
even in the Saurashtra area, the price of soda
ash would not have risen to that extent
because by road transport things could have
been moved. Moreover, the total stock
position with the factories does not indicate
any higher inventory than the last year's
inventory. Therefore, those reasons are not
acceptable to the Government. But we await
the recommendations of the high-powered
committee to find out and tell us what exactly
are the reasons. So far as the question about
high prices of the raw materials is concerned, I
am afraid even that is not a question because
the ex-factory price has continued to remain to
rule between Rs. 1050 and Rs. 1100 and odd.
Therefore, we cannot say that the prices of raw
materials or other prices have tended to
increase them at what the prevailing market
prices are.

SHRI GHOUSE MOHIUDDIN SHEIKH:
Are you having consultations with the users'
associations?

SHRI H. N. BAHUGUNA: Yes. We
are in constant consultation with the

All-India Silicate Manufacturers'
Association, the All-India Glass
Manufacturers' Association, and  the

All-India Soap and Detergent Manu
facturers Association. These are
the bulk consumers of these comme—
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dities. We are in consultation with them and
trying to find out the methods to solve the
problem. So far as statutory control in price is
concerned, it is true that so far it is not BO. We
are not taking a hasty steps because of this
committee, and as soon as this committee
comes forward with its recommendations, if
necessary and if the market does not properly
behave, and if we come to the conclusion that
it is all done in a manner of speculation and
looting the consumer, something of a statutory
price control will have to be brought in. But it
can only be at that point of time when we have
this Committee's recommendations. So iai as
production capacity is concerned, additional
licensing capacity has been there for more
than one or two years. We have about 600,000
tonnes of more sanctioned capacity. But it will
take time to come up. We are trying to follow
up with these people who have these licences
so that additional capacity also comes into the
picture.

SHRI LAKSHMANA MAHA-"PATRO:
Sir, the causes of such a cyclic pattern of
shortage is well known to the Government.
Yet, a high-powered committee has been
iormed, and they have been asked to go into
that matter. This committee was to give its
report by the 81st October, but now the time
has been extended till January, as the
“Minister just now reported. Sir, as a
temporary measure, what has been done is that
these two big consumers—the silicate and the
glass manufacturers' associations have been
allowed to get it on O.G.L. tirough the C.P.C.
But they have not yet got what was promised
to them, namely, full duty free import of soda,
ash from foreign countries. It was
subsequently changed to concessional duty
free. Why was this change made? Secondly, is
it already imported and, if not, when is this
going to be imported? Is it true that The landed
price of the imported commodity will be
higher than what 6 now luring given by the
producers
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to Question* 24

of soda ash? In that case would they be able to
cope witn their industries and is it not true that
they will be suffering when the prices of the
landed commodity will be much higher than
those at which it is now being sold? Though
they will be lower than the ruling prices, yet
they will be much higher. Therefore, may I
know why this change was made from the
duty free to the concessional duty free and
why should not the original position be
restored, which was the promise made to
them, namely, that it will be fully duty free.

SHRI H. N. BAHUGUNA: Sir, the whole
question has been given very deep
consideration. It is not correct to say that the
landed price of the imported commodity will
be very much higher than the ex-factory price
prevailing today. As I said, this will be only
Rs. 50 to Rs. 100 more than the internal price,
whereas it will be fifty per cent or almost fifty
per cent of the ruling market price. Therefore,
the Government have seen to it that it does not
lose the total revenue on it. Moreover, this
itself will be a great relief to these people
because they will be getting it almost at fifty
per cent of the ruling price. It is true that the
Committee was to have submitted its report by
the 31st October, 1978. The Committee has on
it very top people from the Bureau of Costs
and Prices, from the D.G.T.D. and from other
organisations and they have lots of other
things to do and they have asked for a little
more time. We are more than sure and fully
convinced that by the end of January, 1979
their final report will be received.

SHRI LAKSHMANA MAHA-PATRO:
Why was the change made from the total duty
free to concessional duty free?

SHRI H. N. BAHUGUNA: T have told you
that we found that it will be unfair to give
such a profit to these people, these private
people.

SHRI ARVIND GANESH KUL-KARNTI:
Sir, when this question, was
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brought before the House through a Calling
Attention Motion in the last session, the
Minister himself assured that 20,000 tonnes
will be imported immediately. Later on the
news was floated that the import has been
abandoned. Now the Minister says that import
is a fact and imports are going to be received.
In view of this, may I ask the Minister what
the effect is going 10 be on the industry,
particularly the small scale industry? Whatever
little you have done is quite a good effort but
whether it has reached the market, I do not
know. As far as small industries are
concerned, I am still receiving complaints
from them to the effect that the big
industrialists and bureaucrats in your Ministry
are still tinkering with the problem, though an
intelligent man, like Mr. Bahuguna, who is a
Minister and controlling the Ministry, is quite
aware of these things and quite competent to
put a check on them. So, I would like to know
how far these things will go on rambling like
this and ultimately when will the imports
arrive. So. a crash programme of imports
through whatever eources you may Jike, hag
to be initiated in order to mitigate the problem.
In this connection, you will bear with me if I
allege that the orientation of your Janata
Government is of traders and the necessity to
tackle this type of a malady is to provide for
total control on distribution, but that has not
been done and your economy being a totally
trader oriented economy it is coming to your
way. Mr. Bahuguna, you are not of that flock
and you have to rise to the occasion and see
that the goods reach the small industry.

SHRI H. N. BAHUGUNA: Sir, a part of
the question of the hon. Member is a sore
reminder of the fact that fa spite of his
goodwill for the Janata Party in Maharashtra,
this House does not leave him.

SHRI ARVIND GANESH KUL-XARNI:
Itisno* forth, Janata
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Party in Maharashtra, it is for the
programme-oriented  party. The
Maharashtra party is a programme-oriented
party. The C.P.M. is there, the P.W.P. is
there. It is not the Jana Sangh that we are
siding with.

SHRI H. N. BAHUGUNA: I -will correct
myself for his love for the programmes which
we have also shared with him in Maharashtra.
But he appears to have lost faith in us here.

SHRI ARVIND GANESH KUL~ KARNI:
We brought cement under control. We did not
give it to traders. You have to follow that
example

SHRI H. N. BAHUGUNA: I would not
like to comment on what is happening to
cement under control. I would leave it at that.
But the important point is that it is not correct
to say .

- oy Yy ==t i
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Don't bother about our problems, you
solve your problems in U.P.

MR. CHAIRMAN: Will the hon. Minister
reply to the question?

SHRI H. N. BAHUGUNA: Sir, soda ash
problem is an all-India problem and I am sure
that I would have the assistance of Apa Sahib
also' in solving it. It is not correct io say that
we have delayed the rmport of soda ash. Soda
ash is a commodity which is selling at such a
premium in India in an indiscriminate maimer
giving unintended profit to some people. We
hav, to take plenty ol precautions . .

SHRI ARVIND GANESH KUL-KARNI:
How many months will you take?
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SHRI RAMANAND YADAYV; Why is it
happening? It is happening because of your
inefficiency.

AT T A 0 agaen ST Al
AR Z |

SHRI H. N. BAHUGUNA; I admit; 1
have no objection to hon. Member's views.

SHRI ARVIND GANESH KUL-KARNI:
He is not inefficient; his company is a wrong
company; that is all.

MR. CHAIRMAN; Now, let us not go
into it. The hon. Minister may reply to the
question.

SHRI H. N BAHUGUNA: All 1 would
like to say is .

MR. CHAIRMAN; If you go into
political arena, it will be difficult. You reply
only to the point.

SHRI H. N. BAHUGUNA: Partly political
and partly non-political; but I will commit
myself only to non-political part of it. Sir,
imports are being made through the association
so that distribution does not cause a problem and
yet we have to take a number of guarantees from
the association that they will give it to '
everybody. All these discussions have taken
time and we have reached the journey's end.

SHRI ARVIND GANESH KUL-KARNI:
The basic point is whether goods have been
imported and they have landed here and
whether there is any possibility of total
control. This is the basic point which the
Janata Party has forgotten.

SHRI H. N. BAHUGUNA: I have already
told the House that after receiving the report
of this Committee, the Government will
have to consider whether to put control or to
bring tha whole thing under the
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to Question* 28

Essential Commodities Act. All thesa points
will be decided.

SHRI ARVIND GANESH KUL-KARNI:
What about imports? Hara they come?

SHRI H. N. BAHUGUNA: Imports have
already been ordered. The All-India Glass
Manufacturers' Association have said that
they expect these: imports in a couple of
months. So far Eg silicate is concerned, they
have floated tenders.

DR. BHAI MAHAVIR: Sir, the question of
shortage of soda ash was discussed during the
last session also at gome length and the hon.
Minister had stated that the shortage was arti-
ficially created. He agrees even now, lie says.
And on that, Sir, he promised to set up an
inquiry which would go into the reasons why
and how that artificial scarcity had come
about. I do not Imow whether it was included
in :he terms of reference of this so-called high-
power committee to go into the question and
find out how and in what way all the bungling
has taken place which has resulted in this
shortage. Sir, so far as I am aware, the
composition and the ferns of reference of the
committee pre neither suited nor are drawn up
with a view to finding out the truth of the
matter. I would, therefore, like to »sk the hori.
Minister—the way in which he started tackling
this question was quite satisfactory to all
concerned—if the promises and commitments
made by such an energetic and -efficient
Minister like him oP the fii-or of the House
can be diluted by the bureaucrats, what relief
can the people expect in such a situation? He
had promised straightaway imports but the
imports have been delayed. In the meantime,
the price has gone up by Rs. 1,000 or more a
tonne. It was about Rs. 1600 or Rs. 1800 at
that time. Now, it is about Rs. 3200. Ha say;
he cannot allow duty-free imports because the
margin is big. But th« margin is big because
the imports
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hive not come. There have been r.o effective
steps to check the people who have been
bungling, Now, the high-powered Committee
is going uuo the question of artificial shortage.
Who has created this scarcity? Who are
responsible for it and what action is being
taken against them? Lastly, I would like to
know whether the standing committee which
has been set up has been functioning because if
my information is correct, it has date. It has
met once.

SHRI H. N. BAHUGUNA: Sir, a standing
committee has been constituted and it is
functioning. It is not correct to say that it has
not met till date. It has met once.

DR. BHAI MAHAVIR: Once is not
enough.

SHRI H. N". BAHUGUNA; I agree. Kiit
thereafter, therp have been fol-low-up
decisions and informal discussions between the
representatives of the industry and the
Ministry. So far as the terms of reference are
concerned, I would read out para two cf the
notification. It says:

"It has; therefore, been decided t, fet up a
high-powered committee to go into all
aspects of production, movement, marketing
of soda ash with special reference to the
causes of the current shortage."

It is included in that.

n

and the reasons for the cyclical
change referred to above and suggest ways
and means of preventing the recurrence of
such a situation i, the soda ash industry."

DR. BHAI MAHAVIR: But only one
Member, the Chairman, is a non-official. All
others are just officials and most of them are
people who will have to give lots of answers
for all ttie bungling that has taken place.

SHRI H. N. BAHUGUNA: i ,, sorry to say
that the composition of Wie Committee, in the
opinion of the Government, is the best possible
wnder the circumstances looking at Mi from
all the angles involved 'ID the
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to Question* 30

question. However, it is a matter af
opinion.

DR. BHAI MAHAVIR: Why didn't you
associate some public men?

SHRI H. N. BAHUGUNA: We need not
have. So far as the question of imports is
concerned, the hon. Member is quite right.
It has taken timaeto settle this. But I could
not help it.

SHRI KALYAN ROY: Sir, the
question is, either there is a shortage or there is
no shortage. On the 26th October, the hon.
Minister himself has stated that the shortage in
the soda ash industry is artificial and he Jashcd
out at the industry for creating this artificial
shortage and doubling the price. Now, who
are  the nroducers? The Tatas, the Birlag and
the Sahu Jains.  They control neatly 90 per
cent of the production.  On 25th October,
1977. 1t has been mentioned, the price was Rs.
56. It UBS gone up during the time when he
has been the Minister and, on 25th October,
1978, it wa, 'Rs. 156. The question is whether
the shortage is arti ficial.  If the shortage is
artificial, as the hon. Minister himself has stated
in thi; House and reiterated at another meeting
in Bombay, what steps have been taken against
the big industrialists? What is the need of
Import? Import has become a panacea fiir the
Janata Government. There are plenty of
imports. Mr.  Birju Patnaik has decided to
import coking coal from Australia. This is a
shocking thing. Mr. Bahuguna says here that
there is artificial .shortage and at the same time
allows hundreds of tonnes to be imported
when this could be manufactured in the
counter and the needs could have been met.
What steps have been taken against the people
who are creating artificial I shortage and
making fabulous profits? What about
channelling all the imports through the STC?

SHRI H. N. BAHUGUNA: The imports
have been channelled th-ough the STC and
these associations are the agents of the STC
because they
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coi-ld get a cheaper import of soda ash from
various cources. So far as the other question is
concerned, the hon. Member is rightly angry.
The soda ash industry has not come under our
control as yet. Market appears to b, tending in
it; own directions. Speaking (or myself, I do
not beheve that there is shortage of production
till date.

But this market speculation is causing all
the trouble. We have not been able to do it so
far, but meanwhile I have told him what eteps
we hav, taken to see that small 2 Kg. packets
go through the fair price shops. Some
quantities are taken from these factories
compul-oorily. I als© have a promise that
after we have received the Committee's report,
which will be .sometime in January, we will
come to final decision on the final shape and
method of distribution of these commodities.

SHRI KALYAN ROY. Will you consider
take-over of the three units?

SHRI H. N. BAHUGUNA: Take over will
not meet the shortage meanwhile.

SHRI KALYAN ROY: Full capacity will
be utilised.

SHRI H. N. BAHUGUNA: Capacity is
fully utilized.
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SHRI H. 1ST. BAHUGUNA: I admit the
anxiety on the part of the Member to be great
and I hope the Committee will give its report
at the earliest.

SHRI B. N. BANERJEE: Sir, my question
is specific. I would like to know; What is the
total requirement of soda ash for this country?
What was the production of soda ash in 1977-
78 and how much had to be imported? What
would be the production in this year 1978-79?
What is the quantity to be imported? What
steps are being taken by Government to see
that in future soda ash is not to be imported?
Whatt is the usual price of soda ash? What is
the present price and what would be the price
of the imported product? These are all specific
quesetions.

SHRI H. N. BAHUGUNA: The Ilast
question I remember the best. Therefore, I
would answer it first. The imported price will
be about Rs. 50 to 100 more than the ex-
factory price of the Indian manufacturers on
which people are getting their soda ash.

The organised industry is getting soda ash
of light and dense varieties

So far as the question relatifig to recurrence
of this situation is concerned, we have taken
note of the fact. The Committee will also give
us recommendations and we will come out
with what steps we propose to take.

fc'o far as the question of the agisting
capacity and increased demand is concerned, I
believe that there is a need of 5.4 lakh tonnes
more and that capacity has been allowed,
licenaed for coming into production. The
Government believe that they would try to
expedite as fax as it can, to bring about this
capacity also into production. ~ The Govern-
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ment also believe, that soda ash is a thing
which goes to every house and every home.
Therefore, it is not just eary dealing with
nv=>re industries, but it has to be done on a
larger scale, and I hope the co-operative
movement will come to the rescue of the
Government in helping it to reach everybody
in the country.
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$ [Laying (f railway lines in backward tribal
areas

*4, SHRI HARISHANKAR
BHABHDA:f SHRI KALRAJ
MISHRA: SHRI  JAGDISH
PRASAD: MATHUR:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any proposal under
Government's consideration to lay new
railway lines in the backward tribal areas
during the current year; and

(b) if so, what are the detail* thereof?]
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fThe Question was
Harishankar Bhabhda.
t [ ] English translation.

actually asked on the floor of the House by

Shri



